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Dr K L SHRIMALI All the
assistance which the Government of
India accept, as far as the Ministry of
Education 1s concerned, the assistance
1s unconditional We do not accept
any such terms from the Ford Foun-
dation

Surr BHUPESH GUPTA In that
case, may I know whether the Ministry
has got any agency to find out the
exact manner in  which funds are
being utilised in the States, especially
in the universities that are under the
States® 1 am not concerned with the
hon Minister here

Dr K L SHRIMALI The State
Governments normally consult the
Government of India before”™ they
approach any foreign agency
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f[CrEATION OF NEW ALL-INDIA SERVICES

*773 SHRr RAM SAHAI Will the
Minister ot HoME AFFAIRs be pleased
to 1efer to the aaswer given to Star-
red Question No 285 and 1ts supple-
mentaries 1n the Ra)ya Sabha on the
25th June, 1962 and state

(a) the progress made so far in the
creation of the three more all-India
Services, and

(b) by when the services ate hikely
to be constituted?]
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t[TrE MINISTER or STATE IN THE
MINISTRY or HOME AFFAIRS (SHRI
B N Datar) (a) and (b) So far only
three State Governments have sent
their comments op the scheme for the
creation of the three all-India Ser-
vices The remaining State Govern-
ments have been requested to com-
municate thewr views early Further

action in the matter will be taken as
soon as their replies are received.]
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Surt B N DATAR. They are Guja-
rat, Orissa and Rajasthan Now, all

the States have been consulted 1n thig
respect
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SHrr C. D. PANDE: In thiz gcheme,
is Government contemplating to start
fresh cadres by open competition or
is it also thinking of making it open
for such bright young men who are
in the respective State services, so that
they be promoted to the all-India
Services here?

Surr B. N. DATAR: We are follow-
ing the same principles as apply to
the case of the LLA.S. and L.P.3. Now,
ordinarily, about three-fourths of the
number of posts is filled by open com-
petition and the other by promotion
of State officerg out of the promotion
quota.

Sart BHUPESH GUPTA; May 1
know, Sir, why the Government are
mnow creating these all-India Services
in regard to the subjects that are
within the province or the domain of
the States and whether, before creat-
ing such al-India Services in regard
to such subjects as relate mainly to
the States, the State Assemblies are
consulted or given any opportunity of
expressing their views, because it cuts
across the concept of federal or quasi-
federal State structure?

Surr B. N. DATAR: Sir, may I point
out that the creation of these three
Services was approved of by this hon.
House itself?

Sar1 BHUPESH GUPTA: It is not
that question, Sir. My question is
this: We read so much in the news-
papers and g statement also has heen
made. Why is the Government creat-
ing these all-India Services under the
Centre in regard to subjects which
ordinarily and mainly belong to the
States, cutting across the rights of the
States?

[30 AUG. 1962]
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Sur1 B, N. DATAR: Sir, this ques-
tion was discussed at length for two
days in this House when a Resolution
had been passed here, and may I also
point out that the utility of these all-
India Services was pointed cut by the
Integration Conference also?

(Interruptions)

Surr A. D. MANI: Has any opposi-
tion been offered to the creation of
the All-India Education Service by
the States? The Home Minister made
a statement last week in Bombay that
there was such opposition. We should
bke 1o have the details of the opposi-
tion that has been offered,

Sart B. N. DATAR: So far as the
All-India Education Service is con-
cerned, a Resolution or a recommenda-
tion to that effect was made by the
Nationa] Integration Conference. That
question alsp has been taken up with
the State Governments and we are
awaiting their replies.
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Surr BHOPESH GUPTA: Sir, the
Communist Party is a member of the
Integration Council, its representa-
tiveg are there on the Integration
Counci) and our representative also
attended the Integration Conference

in September last.
(Interruptions)

Mr. CHAIRMAN: He seems to be
giving the background of the question.

Surr BHUPESH GUPTA: Is the
hon. Minister aware that our Party
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passed a Resolution saying that there
shouyld not be any extension of the all-
India Serviceg with regard to the State
subjects, and is he also aware that the
Integration Council was never unani-
mous in regard to this matter? At
least that one party was there which
did not like the rights of the States to
be abridged.

Orel Answers

Mg. CHAIRMAN: I am afraid you
have not yet put the question.

Sarr BHUPESH GUPTA: Sir, he
referred to the Integration Council.
We have stated our position there. I
would like to know from the hon.
Minister why this is being done in this
manner. Sir, the name of the Infeg-
ration Council is being taken ag if the
Integration Council is unanimous in
regard to this matter.

LAL BAHADUR: I am sorry

to say that Mr. Bhupesh Gupta is
rather late in raising this objection.
Well, Sir, I do not know whether he
knows it but he should know that this
matter was discussed ip the Chief
Ministers’ Conference befote it was
taken up in the National Integration
Coxpfcrence and the Chief Ministers
h2d unanimously decided that the
three new all-India Services should be
created. So, Sir, there is no point in
a State taking any objection in regard
to 'this matter.

e other point that I want to men-
tion is that the representative of the
Communist Party in the National In-
tegration * Conference, Shri Ajoy
Gl}osh, who was there, raised no ob-
jection when this decision wag taken.
'nrre was no objection from him.
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Surt BHUPESH GUPTA: Sir, Mr.
Ajoy Ghosh is not alive today; he is

being treated in a very unfair man-
ner, Sir

Mgr. CHAIRMAN: Next question
please. }
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